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Dt. 9-1-96 (135) 

Shri D.B. Waithare for the Applicant. 

He has filed M.P. 609/93 for restoration. 

(31 	Ho1jever, he says that the reliefs sought 

for in the C.A. have been given by the 

Respondents; hence, the said M.P. has 

become infructuous. The same is, therefore, 

dismissed. 
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